
 

Leakage of Firefighting Equipment 

It is hereby understood and agreed, subject otherwise to the terms, conditions and exclusions of 

the Policy and endorsed hereon, that the insurance under the Policy extends to include the loss 

or damage to property hereby insured caused by accidental discharge or leakage from firefighting 

equipment. 

The indemnity provided herein shall be subject to the limit of indemnity as specified in The 

Schedule. 

 


